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(a) whether it is a fact tbat constructlQn 
of field channels below 40 bectare outlet 
and warabaDdi are meant to achieve full 
utilization of irrigation potentia1; 

(b) whether 50 per cent Central assm-
tam .. 'e is available to tbe States for the above 
scbeme; and 

(c) if SOt the details' in tbis regard ? 

THE MINISTER OF WATER 
R.ESOURCES (SHRI' B. SHANKARA-
NAND) : <a) Yes, Sir. 

(b) Yes, Sir. 

(c) 50% Central assistance is provided 
for construction of field channels from the 
outlet to 5-8 hectares block and for wara-
baodi as grant. Central assistance is also 
provided for construction of field channels 
within 5-8 hectares block-2S ~ as graDt 
and 25% as loan. 

o Remo,.' of Wreck. 01' Sunken Dredger. 
at Paradip Port 

3699. SHRf HARtHAR SOREN : 
SHRlilAOHAKANfA DIGAL : 

Will tbe Minister or SURFACE 
TRANSPORT be pleased to state: 

<a) whetber Government have recently 
taken steps for the removal of tbe wrecks 
of tbe two sunken dredsers at Paradip Port; 
and 

(b) if so, the details thereof including 
tbe cost involved ? 

THE MINISTER. OF STATE OF THB 
MINISTRY OF SURPACE TRANSPORT 
(SURI RAJBSH PILOT) : (a) Yes, Sir. 

(b) Tile Paradip Port authorities have 
awarded the work of redlova) of the wr~ks 
of two sooken dredgen to Mis. Han SUDg 
Salvaaior Co. Ltd. of ~rea on 23.10.86 on 
-No Cure No Pay IJasis· at a total cost of 
lls. 3.33 croret. 

UtlHtatiOli ~f UGC GraDe, rer Yario •• 
... ProJeetl 

~1Of). ~. f. VAL~~' fl!RVM~N ! , ~ 

Will the Minister of HUMAN RBSOUR CB 
DEVELOPMENT be pleased to state: • 

(a) whether .. tbe University Grants 
Commission has any special celt for 
mODitOl'ing, checking and supervising the 
utilisation of grants for various proejcts 
and schemes so tbat the purpose for wbich 
funds were granted are Dot mis-utilised; 
and 

(b) if so, whether the Commission bas 
come across ao'y malpractice adopted in the 
utilisation of such grants by the Annamalai 
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THE MINISTEk OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMpNT 

. (SHRIMA n KRISHNA SAHI) : (a) and 
(b). The University Grants Commission bas 
set up a monitoring and evaluation cell 
\1bich is presently reviewing the perfor-
mance of tbe Central Universities only. 
Tbis cell haS' not undertaken any review 
of the performance of the Annamalai 
University. 

Malaai Dam 

3701. SHRI RAM SINGH Y ADA V ; 
Will tbe Manister of WATER RESOURCES 
be pleased to state : 

(a) whether it is a fact tbat Masani 
Dam has been constructed on the soil of 
Rajasthan State tn district A Iwar without 
obtaining any approval and sanction of tbe 
Plannina Commission as well as Central 
Water ComqliClsion; 

(b) whether it is also a fact tbat 
Government of Rajasthan never accorded 
its ~oosent or permissjon to Haryaoa 
Government for the construction of 
"Masanj Dam" 00 tbe toil of village akoli, 
Sob-tebsil Kot.Kasim district Alwar. 
Rajasthan; 

(c) whether th~ waters of "Masani 
Dam" would submerge abadi areas of 
villages Akoli, Ojofi. Kaririwas, Rabadka, 
JamalpGr. Jokbawas. ~lpur. Mabeshara, 
Kb..,.bkada and Budhi-Bawal: and 

(d) if so, what corrective measures 
Union OovefDment b.v~ taken to stve tile 
l'esidonts of tbOte vii. ? 




